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Notifications regarding Appointments, Promotions, Leave, etc., of Officers issued by
‘ the Ministry of Defence

MINISTRY OF DEFENOE
New Delhi, the 18th May 1950

(Ministry of Defence)
Appointments

No. 884.—Mr. Raghunath Pershad relinquished the
appointment of Becy., Post-War Pensions Reyision Qom—
mittee (Armed Forces), Min. of Def., and is appointed
Dy. Secy. in the Pensions Branch of the Min. of Def,,
20th Apl. 1950.

No. 835.—Mr. K. C. Juin relinquished the appointment
of Asstt. Secy., Post-War Densions Revision Committee
(Armed Torces), Min. of Def., and is appointed Becy. to
, that Committee, 20th Apl. 1950.

. No, 838.—On return from leave, Mr. J. C. Sen Gupta
resumed charge of his duties as tempy. subs. Asstt. Secy.,
Min. of Def. (Pensions Branch), 5th Apl. 1850.

No. 837.—On return from leave, Mr. M, K. Kutty
resumed the tempy. appointment of Asstt. Secy., Min. of
Def., ist May 1850.

No. 838.—On return from leave, Mr. B. B. Satsangi
resumed the tempy. appointment of Supdt., Min. of Def.,
24th Apl. 1850.

Furlough and Leave

No. 838.—Mr. 8. K. Sen Gupte, Dy. Secy., Min. of
- Def, (i’ensions Branch), is granted leave on average pay
"for 1 month and 15 days from 1st May 1850 to 15th June
1950, with permission to prefix Sunday, the 80th Apl.
1950.

No. 840.—(M.R.-161) T.t.-Col. V. Bivasankaran, A.M.C.
(Reg.), A.D.M.8. (Pens.), Min. of Def. (Pensions Branch),
is granted 28 days' annual leave from the 1st May 1950,
with permission to prefix Sunday, the 50th Apl. 1950.

No. 841.—Mr. 8. Venkateswaran, tempy. Asstt. Secy.,
Min. of Def. (Pensions Branch), is granted earned leave
3 for 28 days w.e.f. 1st May 1950, combined with 2 duys’
~ leave on half nverage pay from 20th Mav 1950, with
permission to prefix Sunday, the 80th Apl. 1950.

No, '842.—7[r. P. Math, tempv. subs. Supdt., Min. of
Def. (Pensions Branch), is granted 4 months’ leave on
average pay from the 17th Apl. 1950, with permission to
prefix :Sunday, the 10th Apl. 1950.

No. 843.—Mr. F. M, Virjee, tempy. subs. Supdt., Min.
of Def. (Pensions Brauch), is granted 21 days’ earned
leave, 11th Apl, 1950.

(DmecTorATE OF ORDNANCH FAOTORIES)

No. 844.—With ref. to M. of D. Notn. No. 282, dated
18th Feb. 1950, Mr. G. A. Ramrakhiani assumed charge

of the tempy. appointment of Assti. Director of Ordnance
Factories, 17th Feb. 19560.

(Army Branch)
No. 846.—The following appointments are made : —
CoMDB. AND STAFF
To be a Corps Comd,

Lt.-Col. (T/Brig.) (A/Muj.-Gen.) Kelwant Singh (TA
556) and iz grunted the local rank of Lt.-Gen., 8Srd Apl.
1950.

To be a Sub Area Comd.

Maj. (T/Lt.-Col.) (A/Brig.) B. Kuldip Singh (IC 28),
Rajput R., 17th Mur. 1950.

Ay HEADQUARTHRS
E.-in-C.'s Branoh

Mr. F. C. EKapoor, offg. 8.0. I, on return from leave
is appointed in the sune capacity in an existing appoint-
ment, 17th Apl. 1950.

Inpian Lanp Foroes
Regular Commissions

The undermentioned from emergenoy commission, Indian
Land Forces, to be Capt. w.e.f. 9th Feb. 1950, but with
seniority as indicated against his name snd relinquishes
his emergency commission: —

Austin Mansoor Masih DAVID (IEC 4771 now 1C 4742),
AE.C., with seniority as 2/Lt. from 6th Sep. 1942, as
L, from 6th Mar. 1944 and ns Capt. from 6th Bep. 1948.

The undermentioned from etnerrency commission, Indian
Liand Forces, to be Lt w.e.f. 1zt Aar. 1948, but with
seniority as imdicated against his nnme and relinquishes his
amergency commission :—

Vidya Sager Chopra (IEC 1148 now IC 2458), Engi-
neers, with seniority as 2/Lt. from 28th Mar, 1942 and ua
Lt. from 28th Sep. 10438.

(This eancels M. of . Notn. No. 797, dated 15th May
1048 in so far as it relates to this officer.)

The undermentioned from emergency commission, Indian
Tiand Forces, to be Lt. w.e.f. 9th Feb. 1950, but with
meniority as indicated against his name and relinquishes
his emergeney commission : —

Rujendar Mohan Lal BHATNAGAR (TEC 6130 now
IC 4785), A.T.C., with seniority as 2/Lt. from 11th Jan.

1948, as Lt. from 11th July 1944 and nas Capt. from 11th
Jan. 1949,

The undermentioned from short

_ : service regular com.
mission, Indian Land Forces, €

to be Lt. w.e.f. 10th Jan.
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950, but with seniority as indicated against his name nnd
elinquishes his short service regulur commission:—

Harbans Singh (S8 10785 now 1C 4759), A.K.C., with
leniority as 2/Lt. from 2nd Mar. 1945 and as Lb. from
md Sep. 1946,

The undermentioned from shorl service regulur com-
pission, Indian Land Forces, to be Lt, w.a.f. 9th Feb.
960, but with seniority as indicated against his name and
elinquishes his short service regular cormmission:-—

Peter Melvyn Joy SMITH (58 14828 now IC 4741),
ingineers, with seniority as 2/L$, from 13th July 1947
nd as Lt. from 13th July 1949,

The undermentioned from short service regular com-
nission, Indian Land Korces, to be Lt. w.e.f. 14th Feb.
950, but with geniority ag indicated against his name and
elinquishes his short service regular commission: —

Manickoth Madhava EKurup (38 14460 now IC 4754),
Jignals, with seniority as 2/Lt, from lst Jan. 1948 and as
4. from 1gt Jan. 1050,

The undermentioned from short service regular coin-
nission, Indian Lend Forces, to be 2/Lt. w.e.f. 4th Jan.
1950, but with seniority as indicated against his name and
elinquishes his short gervice regular commission :—

Anil Bhuson Nandi MAZUMDAR (88 14602 now IC
1757), A.0.C., with seniority as 2/Lt. from 1gt June 1948.
Short Service Regula’r Commission

The undermentioned ex-Lf. from Bahawalpur Stuate
Forces, to be 2/Lt. for a period of three years w.e.f. 24th
Feb. 1849 but with seniority ag stated against his name: —

Jetha Nand DEWAN (S8 14072), with seniority as 2/Lt.
from 24th Feb. 1945,

Temporary Commission

To be 2/Lis. in I.N.F,

Randhiv Singh Kudyan (TC 80247), with senioriby nexv
below 2/Lt. Ram Nuath Tetly (L'C 80279), Mathilakath
Mudhathil Prebhskara Menon (TC 30241), with seniority
next below 2/Lt. Bubbiah Sundra RAJAN (TC 80272) and
Tagdish Chander Kapoor (TC 30277) with seniority next
helow 2/Lt. Sukh Dyal Kalra (TC 30249, 80th Apl. 1949.

INDIAN AmMY
To be Jemdrs.
Frontier Defence Oorps
. Amar Nath Joshi, 22nd July 1948.
:Madan Lal, 18th Aug. 1948,
Ram Chander Chaudri, 25th Aug. 1948
Pran Nath Mathru, 25th Aug. 1948.
Ganesh Dass Ahuja, 26th Aug. 1948
Rem Parkash Luthra, 21st Sep. 1948,
80 Madras Defence Bn.

B. G. Srinivase Murthy, 18th Aug. 1948.
81 Madras Defence Ban.

N. D Ramusam_y Tyengar, 21st Aug. 1948,
82 Madras Defence Bn.

R. Venkataramish, 1st Sep. 1948.
B8 Madras Defence Bn.

R. A. Darmapsl, 18th Aug. 1948.
84 Madras Defence Bn,

R. 8. Govinds Raj, 18th Aug. 1948

No. 845-A.—The undermentioned is granted a short
service regular commission for & period of three years w.e.f.
10th July 1949:—

_ ~ To be 2/Lt.
ME 44601 Civ. éWksp. /Sup. Anant Vamen Patenkar
(S8 15899), E.M.E.

—y==

No. 848.—The undermentioned officer is granted the
local rank of Lt.-Col,, without effect on pay and pension.
whilst employed as D.AM.S., H.Q., Western Com-
mand :— :

Capt. (T/Maj.) M. 8. PATANKAR (IC-1087)," M.L.I.,
4th Apl. 1950.

No. 847,—The following promotion is made:—
InoiaN Laxp Fomoms
Army Medical Corps—Ex-1.M.5.
(Emergency Commis‘sion)
Capt. to be Maj.
Lok Nuath BAKHSHI, M.B, B.8. (Bom.), 17th Jau.
1950.

No. 848.—The undermentioned officer is permitled tc
relinquish his commission under Release Regs. (J.A.):—

INpian TiAND ForoEs
Capt. Avtar Singh (TEC.7020), Arty., 28th May 1047,
No. 849.—The undermentioned officer ig permitted t
rolinquish his etuergency commigsion under Release Regs.
(I.A) and to retire from the service:—
Inpaw Lanp Foroes
Lt. Mahaprusml Rai (IEC-1874), Engincers, 24th Nov.
1949,
No. 850.—The undurmentioned officer ig permitted tc
relinquish his comniggion : —
Nartonan Capur Cores
2/1t. 5. Krishnan Kutty Nuir (NCC/8410), 21st Apl
1960.

No. 8Bl.—The undermentioned permanent regular com
missioned officers are permitted to resign their ecom
missions ; ~

InpiaNn Lanp Forces

Lit. Ajit Rosha (IC 4178), Mahrattas, 1st Apl. 19350.

Capt. . B. Bradford (IC 779), M.C., Sigs., 17th Apl
1950.

No. 8b2.-—The undermentioned officers ure grantec
leave - -
ArMYy HBADQUARTERH
#. 8. Branch
Mr. K. Parbery, permt. Officer Supervisor/tempy

.8.0. I1 (Uiv.), is granted two years’ combined leav:
¢z-Indin (privilege leave for oneg month and 18 days an
the rest furlough on half average salary), 4th Apl. 1950.
A. G.’s Branch
Mr. H. N. Roy, tempy. A.A.(¢. (Civ.), is granted com
bined leave as under:—
(i) Privilege leave for 1 month and 4 days from 3r
Apl. to 6th May 1950.

(ii) Furlough on full average salary on medical cert:
ficate for 27 days from 7th May to 2nd June 195

Mr., 8. Bradbury-Flint, offg. D.A.A.G. (Civ.), is grante
8 months’ combined leave ex-Indian as under:—

(i) Privilege leave for six months w.e.f. 24th Ap
1950.

ii) Furlough on full averags salury for two month
(i) & ! &
w.e.f, 24th QOct. 1950.
Q. M. G.’s Branch

Mr. A. Southon, tempy. Officer Supervisor, is grante
9 years’ combined leave pending retirement as under:—

(i) Privilego leave for one month and 15 days fror
20th Mar. 1950 to 13th May 1050,

(i) Furlough on half average salery for 1 year an
10 months from 14th May 1850 to 28th Mar. 195:

E.-in.(.'s Branch

Shri Hﬁ.r Barup, tempy. 8.0, III, is granted one month’
earned leave, 21st Apl. 1950.
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AnMy OrONANCE Corps

Mr. Jodh Singh, Ordnance Officer Civilian, C.A.F.V.D.,
Kirkee, is granted leave as under: —

Privilege Leave for 28 days, 6th Nov. 1949.
Privilege Leave for 20 duys, 19th Dec. 1849.

Mr. Mehtab Singh DHILR, Ordnance Officer Civilian,
Vehicle Depot, Dehu Road, is granted privilege leave for
6 days, 80th Nov. 1949.

Mr. J. M. SINHA. Orduance Officer Civilian, Ceutral
Ordnance Depot, Agra, is granted enrned leave for 55 days,
2nd Dec. 1949,

Mr. A, RAJARATHNAM, Ordoance Officer ('_}iviliﬂ.n,
Ordnance Depot, Avadi, is granted privilege leuve for
121 days, 14th Dec. 1949.

Mr. F. D. 8. BALRAJ, Orvdnance Officer Civilian,
G AF.V.D., Kirkee, is granted earned leave for 3 days,
22nd Dee. 1940,

Mr. R. VERMA, Ordusce Officor Civilinn, Ordnance
Depot, Talegaon Dabhade, is granted commuted leave nn
M.C. for 56 days, drd Jan, 1950.

Ay, ALEXANDER PATAYAM, Ordnance Officer
Civilian, Vehicle Doepot, Avadi, is granted earned leave for
45 «lays, 10th Jan. 1950,

M'r.r T.. N. KAPOQOR, Ordnance Officer Civiliun,
QOrdnance Depot, Mathura, is granted carned leave on
average pay for 26 days, 2nd Feb. 1950

Me. P. (. 1OY, Civilian Asgsistant Security Officer,
Vehicele Depot, Lanchi, is granted earved leave for 26 days,
Beh Feb. 1950,

Mr. Amrik Singh, Civilinn Assistant Secrity Officer,
206 Buse Ordnance Depot, Avadi, is granted earned leave
for 9 days, 6th Feb. 1950.

Mr. 5. €. GANGULY, Ovdnance Ofticer Civilinn,
{('entrn] Ordnance Depot. Kanpur, is granied earned leave
for 15 days, 16th Feb. 1950.

Mr. V. S SUNDARAM. Ordnance Officer ('ivilinn,
‘Ordnance Depot, Avadi, is granted earned lenve for 44
-dnys, 24th Feb. 1050,

Mr. Nand Tal, Ordnance Officer Civilian, C.A. K. V.D,,
Kirkee, is granted earned leave for 20 days, 27th Feb. 1950.

Mr. It 8. NENE, Ordnance Officer Civilian, 206 Buse
Ordnance Depot, Avadi, is granted earned lenve for 10
days, 48sh Mar. 1950, ’ -

Mr. Harnam 8ingh KOCHHAR, Ordnance Officer
Civilian, Central Orduance Dopot, Delhi Cantt., is granterd
privilege leave for 10 days, 6th Mar. 1950.

Mr. 5. 8. BAGGA, Ordngnee Officer Civilinn, Central
Ordnance Depot, Dehu Road, is granted earned leave for
41 days, 6th Mar. 1950.

Mr. Sardar Singh, Ordnance Officer Civilian, Central
‘Ordnance Depot, Dehu Road, is granted privilege leave for
61 days, 6th Mar. 1950.

Mr. 8. K. GUPTA, Civilian Lubour Officer, C.A.F.V.D.,
Kirkee, is granted 82 days’ carned leave, 6th Mar. 1950.

Mr. D. C. JAIN, Ordoance Officer Civilian, Central
Ordnance Depot, Delhi Cantt., is granted quarantine leave
for 15 days, 9th Mar. 1950.

Mr. A. DORABJI, Civilian Assistant Security Officer,
Ordnance Depot, Talegaon Dabhade, is granted eamed
leave for 19 days, 10th Mar. 1950.

Mr. V. B. DESHMUKH, Ordnance Officer Civilian,
Ordnance Depot, Talegaon Dabhade, is granted earned
leave for 27 days, 18th Mar. 1950.

Mr. Niranjan Tal Seth Kaker, Ordnance Officer Civilian,
Centrul Ordnance Depot, Chheoki, is granted privilege
leave for 19 days, 13th Mar. 1950,

Mr. K. 8. CHOPRA, Ordnanece Officer Civilian,

C.AF.V.D., Kirkee, is granted earned leave for 60 days,
Lith Mar, 1950,

Mr. Behari Lal GHULATI, Ordnance Officer Civilian,
Ordnunce Depot, Jubbulpore, is granted earned lesve for
12 days, 20th Mnar. 1950,

Mr. 8. 1. KRISHNAMURTHY, Ordnsnce Officer
Ulvilian, C.A.F.V.D., Kirkee, ig granted leave for 31 days,
20th Mar, 1930.

_M.r. Chothu Raw, Ordnance Officer Civilian, Central
Ordnence Depot, Delhi Cautt., is granted privilege leave
for 31 days, 27th Mar. 1950.

~ Mr. M. R. NAGARKAR, Ordnance Officer Civilian,
Central Ordnance Depot, Dehu Road, is granted earned
leave for 30 days, 3rd Apl, 1950.

Mr C. 8. SANGAMEFSWARA N, Ordpance Officer
Civilian, Central Ordnance Depot, Delhi Cantt., is granted
enrned leave for 41 days, #rd Apl. 1050,

Mr. R. RAFARAM, Ordnance Officer Civilian, 208 Buse
Ordnance Depot, Avadi, ix granted earned leave for &0
duys, 3rd Apl. 1950.

Mr. 8. JAYARAMAN, Ordnance Officer Civilian, 206

Base Ordnance Depot, Avadi, is granted carned leave for
27 days, Srd Apl. 1950.

_‘.\_h_'. 5. N KRISHNAMOORTHY, Ordnance Officer
Civilian, Ordnance Depot, Bombay, ig granted privilege
leave for 22 days, 8th Apl. 1950. '

No, _853.—(;70:'1'1'913ndﬂ.---—(i) In late D. D. Notn. No. 827,
duted 8th June 1940 under the heading ‘INDIAN TERRI-
'.l?()RIAL FORCE’ sub-heading ‘12 Bn., 7 Rajput R.’ in
line 3 for '‘Rama Ram Pandey’ read ‘Raja Ram Pandey’.

(i) In late D. D. Notn., No. 570, dated 12th Apl. 1941
under the heading “INDIAN T,AND FORCES—Indian
Medical  Service (Fmergeney Commissions)—To be Lita.
{on probation)'’ against the name of Lok Nath BAKHSHI
M.B., B.S. (Bown) add “with seniority from 17th Jan,

1940,
(itt) In‘M'. of 1). Notn. No. 1597, dated 17th Sep. 1949,
for ““The undermentioned ar. granted short gervice

regular commission for a period of three years’’,

read “The undermentioned are granted short service

regulnr commission for g period of three vyears
w.ef. Iat June 1948 .

(Alr Branch)

No. 854.—The undermentioned officer relinquished his
comumission on being reverted to Army ;. —

InpiaN Ar Foreg
Medical Branch

Flt. Lt. N. G. 1. Govindaraj (3345), 10th Feb. 1950,

No. 855.—The undermentioned officer is permitted te
resign his commisgion: —

Inprax Amr Forok
A. & 8. D. Branch
Flt. Lt. Ram Singh (2249), 5th Apl, 1950,
H. M, PATEL, Secy..






